
Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Name of the corporate debtor: BAJRANG COTGIN PVT LTD; Date of commencement of CIRP: 15/03/2021; 

List of creditors as on: 06/04/2021

(Amount in Rs.)

Sl.N

o.

No. of claims Amount No. of claims Amount of claims 

admitted

1 Secured financial 

creditors belonging 

to any class of 

creditors

1 328578531 1 328578531 0 0 0 1 Claim received on two 

Form C for Rs. 37448899 

and Rs. 291129631

2 Unsecured financial 

creditors belonging 

to any class of 

creditors

3 Secured financial 

creditors (other than 

financial creditors 

belonging to any 

class of creditors)

 

4 Unsecured financial 

creditors (other than 

financial creditors 

belonging to any 

class of creditors)

5 Operational 

creditors 

(Workmen)

 

6 Operational 

creditors 

(Employees)

 

7 Operational 

creditors 

(Government Dues)

8 Operational 

creditors (other than 

Workmen and 

Employees and 

Government Dues)

 

9 Other creditors, if 

any, (other than 

financial creditors 

and operational 

creditors)

 

1 328578531 1 328578531 0 0Total

Details in 

Annexure

Remarks, if anyCategory of 

creditor

Summary of claims received Summary of claims admitted Amount of 

contingent claims

Amount of 

claims not 

admitted

Amount of claims 

under verification



(Amount in Rs.)

S

l. 

Identification 

No.

Remarks, if 

any

Date of 

receipt

Amount 

claimed

Amount of

claim 

admitted

Nature of 

claim

Amount 

covered by 

security

interest

Amount 

covered by 

guarantee

Whether 

related 

party?

% of voting 

share in CoC

1

Punjab National

Bank

(Erstwhile known

as Oriental Bank

of Commerce)

Head office at 

Plot No. 4, 

Sector-10, 

Dwarka, New 

Delhi- 110075 26-03-21 328578531 328578531

Secured 

F.C.  No 100.00% 0 0 0 0

Claim received 

on two Form C 

for Rs. 

37448899 and 

Rs. 291129631

Annexure-1

List of secured financial creditors belonging to any class of creditors

Name of creditor Details of claim received Details of claim admitted Amount of   

contingent 

claim

Amount of 

any mutual 

dues, that 

may be set- 

off

Amount of 

claim not 

admitted

Amount of claim 

under verification

Name of the corporate debtor: BAJRANG COTGIN PVT LTD; Date of commencement of CIRP: 15/03/2021; ; List of creditors as on: 06/04/2021


